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been approved by the National Coun-
cil for Training in Vocational Trades
and to start with, the proposed
scheme will be implemented on a

pilot basis at fthe Central Training
Institutes for Instructors.]
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1{CASUAL LEAVE FOR FACTORY WORKERS

189. SHRI B. N. BHARGAVA: Will
the Minister of LABOUR, EMPLOY-
MENT AND REHABILITATION be
pleased to state whether the factory
workers are entitled to casual leave,
and—if not-<wrhether 1t 1s proposed to
make provision for such leave?]
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+{THE MINISTER OF LABOUR,
EMPLOYMENT AND REHABILITA-
TION (SHRI JAGJIVAN RAM):
Under the Factories Act, 1948, fac-
tory workers are entitled to annual
leave with wages. There is no statu-
tory provision in regard to casual
leave, nor is there any proposal for
making such a provision. Grant of
casual leave in any establishment is
regulated by the terms and conditions
of service, bipartite agreements, ctc.}

+{ 1 Engush translation.
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PropucTiON OF [RON WITH NON~CORKING

COALS

190. SHRI M. C. SHAH: Wiil the .
Ministey of EDUCATTION be pleased
to state:

(a) whether the Central Fuei Re-
search Institute at Jealgora has deve-
loped any new process of production
of iron with non-coking coals; and

(b) if so, the details thereof?

THE MINISTER OF EDUCATION
(SHRI M. C. CHAGLA): (a) No,
Sir. The Central Fuel Research In-
stitute, Jealgora has, in fact, deve-
loped a process for making a substie
tute for metallurgical coke from non-
coking coal incorporating at the sama
time some of the raw maferials for
iron making.

to Questions

(b) The process is still under ine
vestigation.

" EXCHANGE OF SCIENTISTS WITH WEST

STATEMENT

191, SHRI M. C. SHAH: Will thaf
Minister of EDUCATION be pleased
to state:

(a) whether it is a fact that the,
Council of Scientific and Industrial
Research has entered into agreements .
with the Governments of West Ger-
many and Britain for the exchange
of Scientists; and

(b) if so, the details of the agree-
ment?

THE MINISTER OF EDUCATION
(SHRI M. C. CHAGLA): (a) The
Council of Scientific and Industrial
Research have entered into arranges
ments for the exchange of scientists
with the German Academic Exchange
Servite, West Germany and the Bri=-
tish Council, UK,

(b) A statement is laid on - the
Table of the House.
STATEMENT
Terms of arrangement with the

German Academic Exchange Service,

West Germany for the exchange of

Scientists:

(i) The Council of Scientific and
Industrial Research will be the ime
plementing organization on the Indian



